11 Papers Laid

{8hri

(iii) The

(iv) The

«(v) The

F. H. Mohsin]

Indian Police Service
(Pay) Fourth Amendment Ru-
les, 1973, published in Notifi-
cation No G.8.R. 1467 in Ga-
zette of India dated the 29th
December, 1973,

Indian  Administrative
Service (Fikation of Cadre
Strength) Amendment Regu-
lations 1074, published in No-
tification No. GSR. 21 in
{Gazette of India dated the
-12th January, 1974.

Indian Administrative
Service (Pay) Amendment
Rules, 1974, published in No-
tification No. G.S.R. 22 in Ga-
zétte of India dated the 12th
January, 1974.

. (vi) The Indian Forest Service (Fi-

xation of Cadre Strength) Se-
cond Amendment Regulations,
1974, published in Notification
No. GS.R. 28(BE) in Gazette of
India dated the 2nd February,
1974.

~{vil) The Indian Police Service (Fi-

~{viii)

, (1x)

xation of <Cadrp Strength)
Amendment Regulations, 1894,
published in Notification
(pay) Amendment Rules,
No. G.S.R. 33 in Gazette of
India dated the 19th January,
1074.

The Indian Poleé Service
(Pay) Amendmént Rules, 1974
published in Notification No.
G.8.R. 33 |n Gazette of India
dated the 19th January, 1974.

The Indian Forest Service (Fi-
xation of Cadre Strength)
Fourth Amendment Regula-
tions. 1974, published in No-
tification No. GSK. 142 in
Gazette of India dated the
3rd January, 1974.

[Placed in Library. See No. LT-8242/

-14)
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Mines (AMENDMENT) RULES AND PXY-
MENT OF WaGEs (Mings) Aunm'
RuLes

THE MINISTER OF LABOUR
(SHRI RAGHUNATHA REDDY): I
beg to lay on the Table—

(1) A copy of the Mines (Amend-
ment) Rules, 1973 (Hindi and
English versions) published in
Notification No. G.S.R. 18 in
Gazette of India dated the 5th
January, 1974 under sub-sec-
tion (7) of section 59 of the
Mines Act, 1952.

[Placed in Library. See No. LT-6243/

74.]

(2) A copy of the Payment of
Wages (Mines) Amendment
Rules, 1973 (Hindi and Eng-
lish versions) putlished in No-
tification No. G.S.R. 1423 in
Gazette of India dated the
29th December, 1973, under
section (6) of section 26 of the
Payment of Wagss Act, 1936.

[Placed in Library. Sce No. LT-06244/
74.]
NoriFicaTioN UNDER PASSPORTS Act
THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH):
I beg to lay on the Table a copy of
Notification No. G.S.R. 530(E) (Hindi
and English versions) publiched in Go-
zette of India dated the 19th Decem-
ber, 1973 issued under section 15 of
the Passports Act, 1967.

[Placed in Library. See N.4 LT-8245/
74

CenTtraL INDUSTRIAL SECURITY FéRCE
(FIRST AMENDMENT) RULES

SHRI F. H: MOHSIN: I beg to lay
on the TFable a copy of the Central
Industrial Security Force (First
Amendment) Rules, 1874 (Hindi and
English versions) publisheq in Notifi-
cation No. G.SR. 102 in Qazette of



